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NHRC to extend probe after
Indore orphanage torture report

PIONEER NEWS SERVICE m
NEW DELHI

aking suo motu cognizance
Tof reports that the children
were being subjected to torture
at an orphanage in Indore,
Madhya Pradesh and the police
has registered an FIR in the
matter, the National Human
Rights Commission (NHRC)
has decided to extend its
enquiry beyond the specific
case and look into the status of
minor inmates in other branch-
es of the same organization

located in different states.
The move aims to probe into
the potential widespread nature
of the issue and ensure the well-
being and rights of children in
various facilities associated
with the orphanage. The Indore
police had registered an FIR on
the basis of the complaint reg-
istered by the State Children
Welfare Committee.
Reportedly, apart from Indore,
the orphanage has its branch-
es in Jodhpur, Surat, Kolkata
and Bengaluru under four
states of Rajasthan, Gujarat,

West Bengal and Karnataka.
Accordingly, the NHRC has
issued notices to the Chief
Secretaries and the Directors
General of Police of the States
of Rajasthan, Gujarat, West
Bengal and Karnataka seeking
an action taken report in the
matter after conducting an
enquiry/ inspection of the
branches of the orphanage
mentioned in the reports.
The authorities have been
asked to submit a report in this
regard within the next four
weeks.

The Commission, in its state-
ment issued here said that, “if
the contents of the news report,
if true, amounts to serious
violation of human rights of the
inmates at the orphanage. It has
noted that taking lawful action,
an FIR has been registered by
the police at Indore, but the
matter has inter-state ramifica-
tion. Therefore, an enquiry/
inspection of the other branch-
es of the orphanage, situated
outside Indore is also neces-
sary” As per the NHRC, it
found that the media report
had quoted the District
Collector of Indore saying that
the CWC team has found vio-
lations of the Juvenile Justice
(Care and Protection of Child-
ren) Act and they have sealed
the hostel and shifted the chil-
dren to government facilities.
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Latest News | NHRC DSP to Be Awarded President s Police Medal for
Meritorious Service

https://www.latestly.com/agency-news/latest-news-nhrc-dsp-to-be-awarded-presidents-
police-medal-for-meritorious-service-5718475.html

Get latest articles and stories on Latest News at LatestLY. National Human Rights
Commission (NHRC) DSP Isam Singh has been chosen for the President's Police
Medal for Meritorious Service on the occasion of Republic Day, an official statement
said.

New Delhi, Jan 25 (PTI) National Human Rights Commission (NHRC) DSP Isam Singh
has been chosen for the President's Police Medal for Meritorious Service on the
occasion of Republic Day, an official statement said.Posted in the Investigation Division
of the NHRC, Singh has been part of several spot enquiry teams in cases of human
rights violations, including post-poll violence in West Bengal, and has analysed several
case files related to custodial and encounter deaths, the statement said.

Singh has received appreciation and commendation letters from senior officers and the
NHRC for his valuable contribution.Before joining the commission as an inspector on
deputation in 2007, Singh had served in various public sector undertakings including
refineries and port trusts, etc. as a security officer in the rank of a sub-inspector. He was
absorbed in the commission in 2013 and promoted as DSP in 2015.
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NHRC seeks reports on orphanage's branches in 4 states after
allegations of child abuse

https://lwww.theweek.in/wire-updates/national/2024/01/25/del131-nhrc-orphanage.html

New Delhi, Jan 25 (PTI) The NHRC has called for reports on the branches of an
orphanage in Jodhpur, Surat, Kolkata and Bengaluru from the state governments
concerned after an FIR was registered against its Indore branch on the allegations of
child atrocities.

In a statement, the National Human Rights Commission (NHRC) said it has taken
suo motu cognisance of a media report that the children aged between four and 14
years were being subjected to torture at an orphanage in Indore, Madhya Pradesh and
the police have registered an FIR in the matter on a complaint by the Child Welfare
Committee.

Apart from Indore, the orphanage has its branches in Rajasthan's Jodhpur, Gujarat's
Surat, Kolkata and Bengaluru, the NHRC said.

The commission said it has observed that the content of the news report, if true,
"amounts to serious violation of human rights of the inmates at the orphanage".

Noting that the matter has inter-state ramification, the human rights panel has said
that an enquiry/ inspection of the other branches of the orphanage, situated outside
Indore, is also necessary.

It has issued notices to the chief secretaries and the directors general of police of the
states of Rajasthan, Gujarat, West Bengal and Karnataka calling for an action taken
report in the matter after conducting an enquiry or inspection of the branches of the
orphanage mentioned in the news report. They are expected to submit their detailed
reports, including the action taken against the responsible persons, within four weeks.

The chief secretary and DGP of Madhya Pradesh are also directed to indicate the
further steps taken in the matter, within four weeks.

Minor girls at an Indore "orphanage" narrated tales of abuse and alleged horrifying
ways of punishment, including branding with hot tongs, hanging them upside down and
forced to inhale smoke from burning red chilies, prompting the local administration to
seal the facility and the police to file an FIR against five women.

As the shocking tales, recounted by the inmates before the Child Welfare Committee
(CWC) surfaced, an FIR was registered against five women associated with the facility
for allegedly ill-treating children in the name of punishment, a police official had said last
week. SLB KVK
KVK
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Cops drag protesting ABVP woman leader by hair, video surfaces
online

https://keralakaumudi.com/en/news/news.php?id=1235812&u=

HYDERABAD: A shocking footage has emerged of a woman student participating in a
protest being manhandled and dragged by her hair. The protest was staged in
Rangareddy district of Telangana. A video of the said incident has gone viral on social
media,

The incident occurred during a protest by the students of Professor Jayashankar
Telangana State Agricultural University (PJTSAU) against the state government's
decision to allot 100 acres of land to the university for the construction of a new high
court complex. The ABVP had called for a protest during which two policewomen who
followed a woman leader on a scooter grabbed her hair and dragged her to the ground.
With this, people including the opposition came forward.

"Today a protest was held at PJTSAU in which ABVP members also participated. We
had taken around 20 protestors under preventive custody. Some protestors were
running towards the road during which an incident happened where a woman constable
by mistake held a protestor by her hair, following which she fell. They both reached the
police station where the woman cop stated that it was by mistake and the girl accepted
that it was not personal. No complaint was filed by the girl," a police inspector said
about the incident. Opposition leader K Kavitha has demanded an "unconditional
apology" from the Telangana Police and urged the National Human Rights Commission
(NHRC) "to take swift and strict action against those involved
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NDTV THU-ISl &1 WaR $T SRR, F & Hle A 4 T8 & AYH B Hid W
NHRC ¥ MCB T Ul Aife T

https://mpcg.ndtv.in/madhya-pradesh-news/national-human-right-commission-sent-
notice-to-bhopal-municipal-corporation-on-the-death-of-4-year-old-innocent-due-to-dog-
bite-4929233
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TSR 3 91 IS & ARIUT & JI¢ SFTUTAT P IR IsAdl A
TETe &l e RUd daq &1

https://hindi.theprint.in/india/nhrc-seeks-report-on-orphanage-branches-in-four-states-
after-child-abuse-allegations/656140/
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NHRC DSP to be awarded President s Police Medal for Meritorious
Service

https://www.devdiscourse.com/article/law-order/2788248-nhrc-dsp-to-be-awarded-
presidents-police-medal-for-meritorious-service

Posted in the Investigation Division of the NHRC, Singh has been part of several spot
enquiry teams in cases of human rights violations, including post-poll violence in West
Bengal, and has analysed several case files related to custodial and encounter deaths,
the statement said.

Posted in the Investigation Division of the NHRC, Singh has been part of several spot
enquiry teams in cases of human rights violations, including post-poll violence in West
Bengal, and has analysed several case files related to custodial and encounter deaths,
the statement said.

Singh has received appreciation and commendation letters from senior officers and the
NHRC for his valuable contribution.

Before joining the commission as an inspector on deputation in 2007, Singh had served
in various public sector undertakings including refineries and port trusts, etc. as a
security officer in the rank of a sub-inspector. He was absorbed in the commission in
2013 and promoted as DSP in 2015.

(This story has not been edited by Devdiscourse staff and is auto-generated from a
syndicated feed.)
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Woman constables of Cyberabad caught pulling hair of protesting
student, probe ordered

https://www.thehindu.com/news/cities/Hyderabad/an-inquiry-was-ordered-into-the-
incident-where-women-constables-of-cyberabad-police-pulled-a-woman-protestor-
down-by-her-hair/article67775712.ece

A probe has been ordered into the incident of two woman police constables of
Cyberabad police riding a motorcycle chasing and pulling down a protesting student by
her hair at Prof. Jayashankar Telangana State Agricultural University, Rajendranagar in
Hyderabad. The video of the incident, which has gone viral on social media platforms,
shows a woman protester of Akhil Bharatiya Vidyarthi Parishad’s (ABVP) state
committee being dragged by her hair by two policewomen on a two-wheeler.

The students of the university have been staging a silent protest for about two weeks to
oppose the Telangana government’s recent decision to allot 100 acres of the
university’s land for the construction of the new Telangana High Court complex. On
Wednesday, the students from ABVP’s state committee joined them.

Narrating the incident, ACP of Rajendranagar, B. Gangadhar said that when the police
arrived to disperse the crowd and take them into preventive custody, the students
started running towards the National Highway and into the nearby forest area. “The
constables tried to stop one of the female students by attempting to catch her shoulder
but ended up grabbing her hair. After the student fell down, the constables even
apologised and consoled her,” said the official.

However, following an order for a detailed report of the incident by the higher-ups, an
enquiry was launched into the case.

The video was posted on X (formerly Twitter) by Bharat Rashtra Samithi (BRS) MLC K.
Kavitha, who requested the intervention of the National Human Rights Commission
(NHRC) into the matter.
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Agri university stir: Telangana female student dragged by hair by
police women, inquiry on

https://indianexpress.com/article/cities/hyderabad/agriculture-university-stir-telangana-
female-student-dragged-by-hair-9126776/

Professor Jayashankar Telangana State Agriculture University students have been on a
protest for over 2 weeks against the decision to allot 100 acres of the university’s land
for new Telangana High Court complex.

After a video of a female student in Telangana being dragged by the hair to the ground
by two women police officers on a two-wheeler went viral on social media, Cyberabad
police have called for an inquiry into the incident.

The incident happened on Wednesday afternoon when about 50 ABVP activists from
Osmania University arrived at Professor Jayashankar Telangana State Agriculture
University (PJTSAU) campus in Rajendranagar on the outskirts of Hyderabad to join
an ongoing student protest against acquisition of land for the High Court complex.

While classes have been suspended, the students say they won’t go back until the
government order, GO-55 dated December 31, that allotted 100 acres of land from
PJTSAU and the adjoining Sri Konda Laxman Telangana State Horticulture University
(SKLTSHU) in Rajendranagar Mandal for the proposed High Court is revoked.

The recent incident involving Telangana police is deeply concerning and absolutely
unacceptable. Dragging a peaceful student protester and unleashing abrasive
behaviour on the protestor raises serious questions about the need for such aggressive
tactics by the police.

This... pic.twitter.com/p3DH812ZBS
— Kavitha Kalvakuntla (@RaoKavitha) January 24, 2024

“A video of Improper action by certain police personnel has come to the notice of
Cyberabad Police. A detailed enquiry is being conducted to take appropriate action in
the matter,” Cyberabad police later said in a note.

In the video, one of the female student leaders from Osmania University could be seen
running while two uniformed police women chase her in a two-wheeler, hold her by the
hair and drag her down to the ground. About 50 of the protestors were taken into
preventive custody. Later, student activists of SFI| joined the protest along with former
CPI(M) MLA Julakanti Ranga Reddy. Students say more politicians, including some
sitting legislators, have agreed to join the protest now.



The viral video triggered widespread outrage on social media. MLC Kalvakuntla Kavitha
in a post on X urged the National Human Rights Commission to take swift and strict
action.

“The recent incident involving Telangana police is deeply concerning and absolutely
unacceptable. Dragging a peaceful student protester and unleashing abrasive
behaviour on the protestor raises serious questions about the need for such aggressive
tactics by the police. This arrogant behaviour demands an unconditional apology from
the Telangana Police. Urging the Human Rights Commission to take swift and strict
action against those involved. This behaviour cannot become a norm and must be
condemned by all alike,” she said in the post tagging NHRC.

The students here have been on a protest for over two weeks against a recent
government decision to allot 100 acres of the university’s land for the construction of the
new Telangana High Court complex.

Pointing that the 100-acre earmarked for the new High Court complex would destroy the
ecology and biodiversity of the area, the students want the land meant for agricultural
research to be left alone and instead, asked the government to identify barren land
elsewhere.
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Agri university stir: Telangana female student dragged by hair by
police women, inquiry on

https://indianexpress.com/article/cities/hyderabad/agriculture-university-stir-telangana-
female-student-dragged-by-hair-9126776/

Professor Jayashankar Telangana State Agriculture University students have been on a
protest for over 2 weeks against the decision to allot 100 acres of the university’s land
for new Telangana High Court complex.

After a video of a female student in Telangana being dragged by the hair to the ground
by two women police officers on a two-wheeler went viral on social media, Cyberabad
police have called for an inquiry into the incident.

The incident happened on Wednesday afternoon when about 50 ABVP activists from
Osmania University arrived at Professor Jayashankar Telangana State Agriculture
University (PJTSAU) campus in Rajendranagar on the outskirts of Hyderabad to join
an ongoing student protest against acquisition of land for the High Court complex.

While classes have been suspended, the students say they won’t go back until the
government order, GO-55 dated December 31, that allotted 100 acres of land from
PJTSAU and the adjoining Sri Konda Laxman Telangana State Horticulture University
(SKLTSHU) in Rajendranagar Mandal for the proposed High Court is revoked.

The recent incident involving Telangana police is deeply concerning and absolutely
unacceptable. Dragging a peaceful student protester and unleashing abrasive
behaviour on the protestor raises serious questions about the need for such aggressive
tactics by the police.

This... pic.twitter.com/p3DH812ZBS
— Kavitha Kalvakuntla (@RaoKavitha) January 24, 2024

“A video of Improper action by certain police personnel has come to the notice of
Cyberabad Police. A detailed enquiry is being conducted to take appropriate action in
the matter,” Cyberabad police later said in a note.

In the video, one of the female student leaders from Osmania University could be seen
running while two uniformed police women chase her in a two-wheeler, hold her by the
hair and drag her down to the ground. About 50 of the protestors were taken into
preventive custody. Later, student activists of SFI| joined the protest along with former
CPI(M) MLA Julakanti Ranga Reddy. Students say more politicians, including some
sitting legislators, have agreed to join the protest now.
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The viral video triggered widespread outrage on social media. MLC Kalvakuntla Kavitha
in a post on X urged the National Human Rights Commission to take swift and strict
action.

“The recent incident involving Telangana police is deeply concerning and absolutely
unacceptable. Dragging a peaceful student protester and unleashing abrasive
behaviour on the protestor raises serious questions about the need for such aggressive
tactics by the police. This arrogant behaviour demands an unconditional apology from
the Telangana Police. Urging the Human Rights Commission to take swift and strict
action against those involved. This behaviour cannot become a norm and must be
condemned by all alike,” she said in the post tagging NHRC.

The students here have been on a protest for over two weeks against a recent
government decision to allot 100 acres of the university’s land for the construction of the
new Telangana High Court complex.

Pointing that the 100-acre earmarked for the new High Court complex would destroy the
ecology and biodiversity of the area, the students want the land meant for agricultural
research to be left alone and instead, asked the government to identify barren land
elsewhere.
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T gana women s commission seeks report on policewomen dragging
ABVP activist by hair

https://www.devdiscourse.com/article/education/2788447-tgana-womens-commission-
seeks-report-on-policewomen-dragging-abvp-activist-by-hair

The Telangana State Women's Commission on Thursday sought a report from police on
the incident of two policewomen allegedly dragging a woman activist of the ABVP by the
hair during a protest.

Taking cognisance of the incident, it also directed the police department to take action
as per law against the two policewomen, a release issued by the Commission said.

Akhil Bharatiya Vidyarthi Parishad is the students' wing of RSS.

Meanwhile, Union Minister and state BJP president G Kishan Reddy strongly
condemned "the inhumane actions perpetrated by negligent police officials". "This
incident in Hyderabad reflects the Congress’ autocratic rule and is highly condemnable,"
Reddy said on 'X".

He said urgent and decisive measures must be taken against those responsible for the
"objectionable behavior towards the protesting student leaders".

A video showing two policewomen, riding a two-wheeler, dragging a woman protester
by hair went viral on Wednesday evening, prompting a strong reaction from opposition
BRS MLC K Kavitha, who sought the intervention of the National Human Rights
Commission into the matter.

Police said as per their information, the incident happened at the agricultural university
at Rajendranagar in Hyderabad on Wednesday during a protest.

The students and others at the university have been opposing allotment of some
university land for the construction of a new building for the high court.

When contacted, Cyberabad Police Commissioner Avinash Mohanty said the matter
would be thoroughly probed.

"We will inquire thoroughly into the matter and take appropriate action," he said.

(This story has not been edited by Devdiscourse staff and is auto-generated from a
syndicated feed.)
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Child Abuse Cases: ST XNYUT & HATHS H AFAIYPR MTART A IR Tl A
a9 o1 Ruid, ger afual ot Aifea o

https://www.jagran.com/news/national-human-rights-commission-summons-report-from-
four-states-case-of-child-abuse-notice-issued-to-chief-secretaries-23638386.html
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NHRC 1 §Td SS9 & RIUI & I ATYTAY Bt IR Isdl | rErsii &l
do: Rl aaa &t

https://www.republicbharat.com/india/nhrc-seeks-report-orphanage-branches-four-
states-after-child-abuse-allegations/
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TR T ST AT AT 3= 21 T 3fiapt ot o1t 9/ efuranazadse 1§ Sl 7 %81 [ dagarg
ARRISTRIH, 7ol 1 d, UfY A 716 MAsiReA! e Sui Hiead If af 3R gfergfery #gr
e D B Al T 1 § HEaR T IcaRIciiad 31 AT dde! =1 @1 it off 9/ &
&UIHh AT & AT ol HpT AR aTs R Ul SOl B! el AT 7 I8 ST SUETY et S <t 8
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GRPYAT 4 Y $aIS SRPUD ST UT v Ig= a1 ot 1 o 7 T e fop A A gof g g @
IR Tl HHIA T HIT THaR BI DI off Feb1 1 & i1 18 7 fa 7 A 1797, 3% Sec] Ach]
1 SRS g5 a1 o {3 It Y3ty fiaal "ol T ASTaRE® T 1 i & AT [GaRabal GriT -1
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Viral Video: AT WIZdT Gferd HHT = BTAT B a1 UHSH g&ier

https://hindikhabar.com/state/other-states/viral-video-telangana-female-police-
personnel-dragged-the-student-by-her-hair/

Viral Video: AT Yferd 1 S&kdl &1 U disdl WIRrd Hif$ar IR arRd 8l 387 3| o
Afge el Tatdid o1 te Briddl o 91d Udh s BR TR 3 § 3R fhe 39 wafied
S| SdT 91 3T 8 fh U a5t 1Y WEHR & faars ueH o W@ Y| el Srert &
Harfa®, TEdd @1 a8 Afdar diddl UhaR SAR®R daiTHT ¥ TidedR gHaRict
(Professor Jayashankar Telangana State Agricultural University) Pl SHET %I gqg Sl E‘[ﬁlﬁlﬁfﬂ
D1 100 THS STHIT ) gTgbIC U0 P I 33 & TRPR & Bl T fay B2 et ot

Advertisement

Viral Video TR &. Sfddl A ol Ufdfshar

TR IS IR 39 e ¥ 981 Uah difedl arRd 81 %@l ¢ | foraed a1 o Ramd of &=
1 7S | SISRTH (BRS) BT AT &. HAdl 7 T U W Hol Uldfchdl oy HI 3R AP
AHAIRGR SN J §XI&T Bt A D1 ¢ | 361+ Bl [ 39 HAeR o [0 AT Gierd &l
1T =27l AT AT ) PR B |

The recent incident involving Telangana police is deeply concerning and absolutely

unacceptable. Dragging a peaceful student protester and unleashing abrasive behaviour on the
protestor raises serious questions about the need for such aggressive tactics by the police.

This... pic.twitter.com/p3DH812ZBS

— Kavitha Kalvakuntla (@RaoKavitha) January 24, 2024
9 gRehd o ol AT B AT gfery- wfdar

Igi- W Hf ST Wehid TRl TR BT, daTH giord o T gIfer geT dgg fdred
3R foegpa SRaiep™ g | Mgl UG HR X! ST B gl 3R ST HHUE HAGR BT
JTHTHT G Bt SHThTHS X9dT I SR 81 361+ AFANIGR AN 4 390 A Al &

e @fd 3R TBd HRATS DHI Dt AN Bl
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TRTEIe: Afeen yRerre el 7 verfAer & 91 ussar uilel, FRars

&1 A

https://www.etvbharat.com/hi/!bharat/hyderabad-women-policemen-allegedly-dragged-
protestor-by-his-hair-brs-mla-demanded-action-hin24012501037

https://www.aaijtak.in/india/telangana/story/telangana-police-brutality-against-abvp-
women-worker-in-ranga-reddy-video-viral-Iclt-1866379-2024-01-25

Hyderabad policewomen dragged protestor: %W o #fgar W&f&ﬁ SRT U Hfgarl
YeBRI B BT Y J 1 UHSHR gl BT HH I 31T 7. A3Rey [y 3

1 HRATS B! HT B 6.

FEIEIE: TP Afge TaRHaR! &1 S1dl ¥ Gufedl dled IR 9aR & Afgdl g iial gri
Wiad gU U dIfSa) §UaR U &1 e Hifedl IR S0 &0 9 TTRd gofT. eiat HRd 39
ISl B gaar &1 gfY el el 6. 39 W faueh ga WRa Wy IfHfa (erey) &t faum
urfe &. SiadT ¥ HSt ufafsrar ogad Bt SR T TGRSR STERT ¥ g8 B i B,

g = 9drT fob 31 STHBHR & YR, T8 gl TS Igi IAoigTR Ry S fayfaemeaa
A U faRlY yeR[ & SR g3. fayfaenay & 3 iR 3 A 3« e & - Ha- &
fafor & fore fayfaemem & Yt & srdes &1 faRly &) 8 §. gfe = Samn o uesH &
SR S gferd 38 Tafaara fRd # a9 &1 IR o ) ot fl o TeRHeRt Y o,
BT, S A &I offd o ST B1 ST 6.

3G+ Fgl, THT Ul 811 ¢ fob I8 U1 a4 g5 oid Afgdl Yo fial 7 SHT Ul B &
SRR Y. difSa Afgen Bt Ugar B bR Yo = SarT fob T8 Uedl $o TH Usd &l 35
U T 3M1S © 3R A B S BT ST, WISeR1EG Yo e ST Higelt 7 Huh
HR TR Fd1T fob AT P Sl P ST,

3B o1 Toidl! ¥ HgT, 'TH HEd BT T Aig Bl 3R I HRATS B! SRTH AT
HAdl A Hal b 'SEPHR TaER' & oy AT Yferd &I foT1 2 ATt AN & oI .
I TR W Hel, ‘AT e ¥ 8! gTferan ge1 9gg fdemd 3R fSewpd sRdlder™d
8. U Qifayul B TexFeR & gxiteT 3R TeRiAeR I 31ig TR HRAT gferd gy ot
3{THTHS UM U B SATTRIH T W TR Fard ST 8.




